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Recommendations of working Group
on Population

+
¢1064. SHRI NIHAR LASKAR :
SHRI A.R. BADRINARAYAN:

Will the Minister of PLANNING be
pleased to state :

(lehethcr Planning Commision’s
Working Group on population has in its
report urged priority for women education,
health care and adult literacy ;

(b) if so, what are the other points made
in the interim report;

(c) whether Government have consider-
ed the same ; and

(d) when the final decision for its imp-
lementation is likely to be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
FAZLUR RAHMAN. (a) Yes, Sir.

(b) to {d). Major recommendations of
the interim report of the Working Group
on Population Policy are given in the en-
closed statement, The recommendations
will be taken note of while finalising the
Five Year Plan 1978--83.

Statement

Mzjor Recommendations of the Interim
Report of the Working Group on Population
Policy.

1. Population policy should reflect the
concern for the individuals’ as well as
the community’s dignity, nceds aspirations,
development and well being and empha-
size not only demographic goals in terms
of fertility rates, mortality rates, and
distribution of population, but also em-
ployment and quality of lie.

2. The success of the programme of
population control will depend upon

(a) the involvement of the people and
the various social economic and
political institutions especially at
the local level in the organization
of the programme an

(b) on the succemful implementation
of the wvarious programmes, of
socialand rconomic change, special-
ly rural héalth, adult education

i women's education, rural
water supply, nutrition, programme,
rural development programme ete,

We urge the speedy implementation of
these suggestions and programmes which
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m ke ptople

articipate and share i
the fruits of oy ¢l

zvelopment,

3. Tu» recently enacted law regarding
the minim im age at marriage should be
enforced. Tasre should b+ a massive edu-
cational programm- and special liteacy
progranyn s for girls,

. Necenary efforts should be made
to bring down the infant mortality from
the preseat level to below 6o per thousand
by the end of this century,

5. We endorse the June 1 li
slatem -nt that the- pmgrammr.? 731' ::nli.i;
w:lfare ehauld be entirely voluntary,

6. W~ strongly recomm=nd that the
nation, comnit itself to achieving the
long term goal of Nut Reproduction Rate
of one by th» year 1996 on an average
am!. by th:- year 2001 for all the States,
This imphise that for given set of condi-
tions of mortality and fertility, on an
average, a wom 'n will be replaced by just
a ont diugbter and two child family will
bs th nom: In terms of birth and
d -ath rates this would mean 21 and g per
thousand population respectively,

7. To reach the objective of NRR one,
the porcentage of eligiblc couples to be
eff=ctively protected by moaern method
of family planning should be around 6o.
This will involve a programme of protect-
ing 934 million eligible couples by the year
1996.

8. Given th= different levels of effective
-otection, the States should be grouped
nto threc categories: Group A States

where the level of protection for eligibie
couples is less than !5 per cent; Group B
States wiiere the lwc}l) of protection is
between 15—25 per cent, and Group C
States wher: the level of protection is over
25 pt cent. We recommend that each
State be atked to accelerate during the
next two drcades or less its existing level
of effective protection to the proposed
level of 6o per cent of eligible couples.

9. FEach State should be assisted by
the Government of India in choosing
its aw)ropria.tc path which is politically,
socially and administratively most suitab.
to it for achi ving the goal of NRR one.

10. We estimate that the direct cost on
effective protection of cligible couples
until 1 would be approximatply gh
3000 crores at 1978 prices. The capital

iture would be an additional Ras,
gooo crores bulk of which would need
to be incurred during the next decade
1979—8g.
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11, Considering the level of family
planning performance during the last two
years we suggest a more realistic miﬂ
of 30 per cent effective protection of eligible
couples by the end of the present Plan viz.

by March 1983, for the nation as a whole,

12, We emphasize the need for differen.
tial programme for the three groups of
States and greater emphasis on spacing
methods as against perrmanent methods,
especially for the newly married couples
entering the reproductive age, We fecl
that non-permanent methods are usually
pathways to permanent ones.

13. The Panchayats. Voluntarv agenrics
and other local groups and institutions
with demonstrated performance shoud be
involved as fully as possible in the imple-
mentation of the programme,

14, A consensus amongwt the political
parties about these gnals would be useful
in promoting the population contiol
programme,

15. The entire kealth and family plan-
ning infrastructure should be in position
by 1989, and steps should be immediately
taken for that purpese,

16. The provision of family planning
services should be promoted at the local
level as much as possible through the
para-medical staff without detracting
the crucial role of the medical practitioner,

17. While the long term programme
of concentrating family planning services
around men should not be un layed,
in the short run it should stress the involve-
ment of women and the services required

by them.

18, In view of the urgent need for
building up of the infrastructure needed
for provizion of services and supplies,
the Fam'ly welfare programme may be

continued asa Centrally sponsored scheme,

19. The staff under the Family Welfare
at the State level should be

made ent as per the rules of the
State rnments; the Government of
India should also contribute towards
gratuity, pension etc. of such employees.

20. Prominance should be given tointer-
personnel and group communication at
the village level, bring about the necessary
level of motivation,

21. The CHW scheme has enormous
tial as it involves the community
irectly in the health and family welfate
care. Until the scheme is on the ground, it
shauld be continued as a fully Centrally
sponsored scheme,
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22, For low performance State, we
recommend a special programme of
creating immedietely the health and family
wellare infrastructure which should be

specialty funded by the Planning Com-
mission.

23. Since no new technological break-
through in the feld of family planning
are envisaged in the next five years, greater
rescarch effort should bhe made in the
existing technologics to make them safer
and more acceptable.

24. The resrarch and data base of
policy making should be impioved. Av a
first step the SRS sample size should be
enlaiged and the quality of data 1m-
proved.

SHRI NITHAR LASKAR: Sir. T Lo pr
that the Minister will agree with me
when I say that for the last two years, that
is, in the first two years alter the Janata
Party came to power, this family planning
programme has tereived a complete set
back. It does not require any statistics to
prove it. Even the Woiking Group of
the Planning Commission, which had
gone into this quetsion, has comfiimed
it by its report. The Miuster has aln
mentioned about this fact in his long
statement. Thev have stated in their report:
“Unless the family planning drive is given
an immediate result-orientation, the
country may have to face the worst cver
?Gpula.tim explosion in the coming years.”

would like to know whether the present
Government has any political will and
whether they recognised that this is a natio-
nal problem, If so, what is their poliry and
how are they going to combat this problem
so that theirr policy can have some im-

pact.

SHRI FAZLUR RAHMAN: A Com-
mittee was constituted to find out the
ways and means to control population.
They have submitted an interim r?::t
and the Government will take a 1
decision after it has received the final
report. But I can tell you one thing, this
Gommr?;t ;:! fnotﬂgoi?g to fo‘l‘kow h:he

icy of forced family planning, We have
vid thepnnﬁ',nwftil'ﬁﬁlﬁylml&g

cs, e P“B‘ﬂme
sion, education, with the co-
operation of non-official institutions, and
other institutions. I would like Coopera-
tion ially of the Mcmbers of Parlia-
ment, I hope that we will be able to over-
come this problem,

SHRI NIHAR LASKAR: That was
not my question.

MR. SPEAKER: Your question is a
bmdonemdﬁ:ewqhnhrmder
one,
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SHRI NIHAR LASKAR: You mus
help us. My question was whether they
mEsc the gravity of the situation. :I‘hc
way they are moving, a crisis iy developing.
What is their policy and how are they
going to combat 1t ? That 15 all T wantcd
to know.

THE PRIME MINISTER (SHRI
MORARJI DESAI): The prlicy 15 very
¢lear. There is no question of going back
on measuies of population control. But
my hon. friend forgets that 1t is they
who have raused the set-back If they had
not done forcrd operations on peopple
during the Enurgencev, there would not
have been a sct-back. But  now the
countty & conung back and now penple
are coming up to suppott fanyly planning
progranmies. What 19 being done 1s that
we explatn to cvery person i every famaly
and 1mpi¢ 5 on fum the necesuty of thus
programme and I am sutc that once the
message teaches um, this wyll have an
mmme hate suctoss, In sume States, the
success  of voluntary Inrth centrol s
noticeable already; as for example, in
Gujatat.

SHRI NIITAR LASKAR- This o1t of
an approach is really hasming the cause
of family planning

MR. SPFAKILR* Different view points,
that cannot be help-d

SHRI NIHAR LASKAR: It has brn
proved by statisticians that we are going
down. It a dangerous problem.

MR. SPEAKER: That is vour point.
If you have any question, I can undc-
stand.

SHRI NIHAR LASKAR: About the
second point, of course, the Minister has
not mentioned in his statement. I have
gone through the Report. They have said
that the media they employ in the rural
arcas for the purpose have not proved
successful. I do not know how they are

ing toreach all the prople whenalliteracy
8 about 729%. The printed mateials and
the cinematograph are not enough. What is
their new a ach ? How are they
going to reach the maximum number of

people ?

MR. SPEAKER: It is a wide policy
question,

SHRI MORARJT DESAI: I have
already replied to that,

SHRI O. V. ALGESAN: Even in
States like Tawil Nadu, where the
programme is being prosccuted with a
certain amount of success, there are many
Malpractices and undersirable p-actices,
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Old peopele arc being operated upon, the
same man is being operated upon twice
and a certain amount of monr . ‘ven
and that is being shared in a4 ;3 ticular
mannetr between the doctor and the man
who procures these people, ete.

MR SPEAKER: Somctimes, we refuse
to forget things.

SHRI O. V. ALAGESAN: Will the
Governmeat look into the matter or wall
it tell the State Governments to see that
such malpractices do not enter into this
very hecalthy progiamme and 1t is really
prosecuted in a proper manner ?

SHRI MORARJI D1SAI: The mal-
practices have bcen stopprd altogether
and there will be no such malpractices in
future as fa1 as this Govirnment is con-
cerned, That is all T can say.

PROF SAMAR GUHA: This ptoblem
of population contiul has created a new
problem in the sense that the enlightened
people, the educated people, the rich peo-
ple, the muddle-class ple, the upper-
class people, they are all resorting to scme
kind of population contiol measures.
But in some arcas, in the rural areas, basti
arcas and alwo among people who are
known as backwaid and also people who

actice polygamy, if statistics 15 collected,
it will be found that the rate of growth
of population in those sectors are much
hig}::;r than the rate of growth of popula-
tion in the urben sectors and other sector
I have mentioned above,

1 want to know fiom  the
Government  whether  they  have
identificd the arcas and sectors where
there is differential rate of grewth of
population and if 80, what steps are bring
taken to sce that this differential rate of

rowth does not create an imbalance
in the character of our people. What mea-
sures do Government want to take to
sre that the differences are climinated ?

SHRT MORAR]JI DESAI: The matter
is quite obvious. Population increases only
among the poor ]'M‘Oﬂle and backward

e, not among the affluent. That is
a fact and it is also a phyuological pheno-
menon. Ther-fore, we have to approach the

le, in their own interest, to sée that
they adopt these measures according to
their liking, and we supply them with
those measures. That is what we are
doing. We arc concentrating on this
and we are taking the help of social
a?mu‘ tions and of all those who are
willing to work for the programme,
particularly the doctors,
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PROF. P.G. MAVALANKAR: I
agree with the Hon, Prime Minister that it
was the previous Government, particularly
during the Emergency, which was res-
ponsible for all kinds of atrocitics and
distortions in this programme, Now, in
view of the fact that the Minister has said
that the Population G-roui’: report on this

ticular matter will incorporated
into the final sha];e of the Sixth Five Year
Plan, in terms of that, may I know spe-
cifically as to how this programme of
'lwomcn education, health care and adult
iteracy is being given priority in terms
of two thingwn—sﬁratly, the allotment of
funds, and secondly, a more sensible dis-
tribution of the al . tted fugd-, 30 tll:at th:l'

rogram: is implemented properly an

Eng;:s d» not gopintn the hlajnd* o!y what
I may call professional types of agents who
are interested in getting money from the
Governm-nt as well as from the poor and
ignirant psople and not in imglcmmting
the policy of family planning ?

SHRI MORAR]JI DESAI: This is a
problem of keeping vigilance over all
theic agencies and we are trying to dn it.
W are paying more attention also to the
adult literacy programme through which
we can explain to these people and con-
vince them. That is how we are trying to
dv it, and we are diing it more through
non-official agencies. It is not through
agents that we arc dmng it but through
non-official badies wiiich are looking after
it. That is why we find that it has been
taken up vigorously in Gujarat, where it
has had m)~e succ=ss: and that is how,
we hope, it will be taken up in every
State,

Export efforts for Electronic goods

*0f5. SHRI P. RAJAGOPAL
NATDU: Will th» Mini-ter of ELECTRO-
NICS be pleased to state:

(a) whether the Department of Electro-
nics is reviewing the export efforts and
taking steps to prom te exparts in elrctro-
nic goods; and

{b) if so, the stcps taken in the matter ?

THE MINISTER OF SFATE IN
THE MINISTRY OF DEFENCE AND
IN THEDEPARTMENTS OF ATOEMIC
ENERGY ELECTRONICS, SCIENCE
AND TECHNOLOGY AND SPACE:
%PROF, SHER SINGH); (a) and (b).

n may, 1978, the Government of India
had sct up a Comanittee under the Chair-
manship “of Prof, M. G. K, Menon, then
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Chairman, Electronics Commission &
Secretary, Department of Electronics, fo
look into all aspects of Electronics Ex&::s
and make recomm=ndations. The -
mittee submitted its report in October,
1978 and the reportisnow under examina-
tion by the D-partment of Electronics,
Ministry of Commerce and other concer-
nrd agencies of Government.

SHRI P. R\JAGOPAL NAIDU: May
I kn»w the recomn‘'ndations of the
Com-nittee ?

PROF. SHER SINGH: There are a
num’ 'v of recom neadations. T can broadly
state som: five or six.

M2, SPEAKCR: Yvus, only a few
im > tant ones.

PROF. SHER SINGH;: Bricfly I would
say that one major recommendation is that
the normi and procedures governing
advance licences and other related facilities
nted o be made more simple and liberal
to ensure that the targeted level of exports
are [ully reach~d Thry have identified
certain  consutner  clectrupnic  items for
immerdiate build-up of exports in large
volumes, In fact, t]h"'rc a'c other five or
8'x main recommendations, One is that
the radio cquipment aud telephone ips.
trum~nts offer a significant rxﬁgtt oppor-
tunitv and they need o tapped.
Anothet is that the production of electronic
components has to be plangrd on a much
larger scale than what is warranted by
considerations of domestic consumption so
as to provide the requited components’
base for sustained electronics export,
The third one is: “The Committee ex-
pressed the nced to have a single point
clearance for all aspects of new pro}:::ts,
esp-cially those relating to electronic com-
ponents and large-export oriented equip-
m at projects’”, There are so many other
things.

© MR. SPEAKER: You can lay the
report on the Table of the House,

SHRI P. RAJAGOPAL NAIDU: Sir,
clectronic equipments are very important
nt onlv for export but for internal con-
surnption also, Now, when will the Govern.
m-nt take a d~cision on those recom.
mendations ?

PROF, SHER SINGH: As I said, these
are under examination in the variow
Ministries, Department of FElectronics,
Commerce Ministry and we hope that an
empowered Committee may be appointed

in order to implement these recoms
mendations,





